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IN THE CENTFAL ADMINISTFATIVE TPIBUMAL, JAIPUR EBENCH, JAIFUR.
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Date of Decision: 29.3.96.
CPp 152/94 (0A 817/32)
Samar Singh ese Patitioner

Versus
Shri M.Pavindran & Anv. eeo Peapondents
CORAM:
LHONM'BELE MFP, GOPAL FRISHMA, VICE CHAIFMAN
HM'ELE MF. O.P. SHAFMA, MEMEEF (A)
For the Petitiones ve. Mr.R.N.Mathir
Por the Fezpondents eeo, M. M.Pafig, bvizf holdzr for

Mr. 3.5. Hasan

ORDER
PEF HOM'ELE ME., GOPAL FRISHMA, VICE THATIFMAN
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Thiz is a Contempt Petition by the petitionsr, Samar Singh, 2hating
thersin that th: respondsnis, by nSLa splying with the divections of the
f

Tribunal in ©A 217/92, decidzsd on 25.2.94, have cownicied conkbsmpt o

court.
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. Shri Samar Singh has sincs zxpirad and his =scle le2gal repressntative,

i

Shri Bhanwar Slugh, haz ezen bronghit on vecord in thiz Contempt Pzkiticon in
1

place of the original petitioner Shri Samar Singh.  The brief holder for
Mr. 2.5. Hazan, counsel for the vegpondsnis, has produced a copy of the

crdzr dated 2.2.96, which indicaces thak rhe divecticons of the Trikvnal
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have been complisd with.
2. Thiz Conbempt Petiticon is, therefors, dismisssd. Moticss isamss

Crion o

(EOPAL FRISHHA)
MEMEER (A) VICE CHAIPMAN ~
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